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Reror foresy 2d/[)
Ref. No H§OOI§ /C-6/Gen-715 /0.A. 698/2022 /23 Dated ____/Z_ﬁ{gg
To,

The Registrar General,

Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Regarding submission Action Taken Report in compliance of the orde'r dated
04.01.2023 in OA no. 698/2022, In_the matter of Dharmender Kumar Singh Vs.
State of U.P. & Or

S;

Sir,

Kindly refer the subject mentioned above. In compliance of the order dated
04.01.2023 in OA no. 698/2022, In the matter of Dharmender Kumar Singh Vs. State of
U.P. & Ors. the action taken report of joint committee are enclosed herewith for your
kind perusal and further necessary action.

Sincerely Yours,

Enclosures: As above

(Autlesh Yada
Chief Environment Officer
(Circle-6)
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235,Sector-XIX, Noida, District-GB
Nagar, 201301.

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 &.2720681 - Fax: 0522 - 2720764
Email: info@uppeb.in - Web Site: WWw.uppeb.com
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REPORT
PLACED BEFORE HON’BLE NATIONAL GREEN
TRIBUNAL (NGT), NEW DELHI
- 0.A. No. 698/2022

In the matter of Dharmender Kumar Singh V/s State of U.F.

1. Background

National Green Tribunal (NGT) order

The Hon'ble NGT has passed order on dated 04.01.2023 in
the matter of O.A. No. 698/2022 Dharmender Kumar Singh V/s
State of U.P. and Ors. The relevant part of the order is as follows:-

"ore. 6, We find that in para 3.5 of the report, reference has
been made to transfer of land measuring 51.0 acres to Jannayak
Chandrashekhar Um;versity, Ballia, while in para 3.8, it has been
mentioned that various land gata’s of Jannayak Chandrashekhar
University, Ballia were found to be situated at a distance of about
300 meters to 600 meters from the water area of Surha Tal, while
in para 3.16 it has been rﬁentioned that MoEF&CC, Government of
India has vide notification dated 08.03.2019 notified an area to an
extent of 1.0 km uniform around the boundary of Jai Prakash
Narayan (Surha Tal) Bird Sanctuary in District Balia as Eco-
Sensitive Zone (ESZ).

7. The factual position reported by the Joint Committee
requires clarification as to whether the buildings, in question,
which are being constructed fall in ESZ notified vide Notification
dated 08.03.2019. The Joint Committee is directed -to verify the
factual position and submit its report in this regard within one
within one month at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR supported PDF and not in the form of Image
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f the averments made in the application and

8. In view ©
priate to have

n the report, Wé consider it appro
tate of Uttar Pradesh, through Chief Secretary,
(3) the Chairman/Secretary, National

observations made i

response of (1) the S

(2) the Secretary, MoEF&CC;
Wetland Committee; (4) PCCF (HoFF), Government of Uttar

Pradesh; (5) the Principal-Secretary, Higher Education, Government
6) UPPCB; (7) the District Magistrate, Ballia and

of Uttar Pradesh; (
Chandrashekhar University, Ballia,

(8) the Registrar, Jannayak
who stand impleaded as respondents No. 1

Uttar Pradesh Delhi,

to 7.

9. List for further consideration on 03.03.2023.

10. In the facts and circumstances of the case, we also
consider presence of the Divisional Forest Officer, Kashi wildlife
Division, Ramﬁagar, Varansi and the District Magistrate-Balia
though VC to be essential for assisting this Tribunal in just and
proper adjudication of the questions involved in the case and
accordingly, they shall remain present before this Tribunal through

VC on the date fixed.......

2. Action Taken
In compliance of order passed by Hon'ble NGT on dated

04.01.2023 clarification on behalf of joint committee is as given
below :-

"Divisional Forest Officer, Kashi Wildlife Division, Ramnagar.
Varanasi also incharge of Jai Prakash Narayan (éurha Tal) Bird,
Sanctuary, Ballia has furnished information vide letter no
2700/10-1(NGT), dated 27.01.2023 that at present und .

. e er
construction  activities of five buildings of = Jannayak
Chandrashekhar University i.e Administrative buildi .
building, Library buildi e

’ ullding, Commercial building and 100 bedd d
e
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SC/ST hostel is situated within Eco-Sensitive Zone (ESZ) that is
1.0 km. from the boundary of Jai Prakash Narayan (Surha Tall Bird
sanctuary, Ballia. The total built-up area oOf above under
constructed buildings are as follows:-

SL No. [Name of under construction | Built-up area (in m2)
bullding

1 | Administrative building 4172
2 | Academic building |1 6689
3 | Library building 4106
4 Commercial building 645

S 100 bedded SC/ST hostel 1563

Total bulilt-up area | 17175

Copy of letter dt. 27.01’.2023 is annexed as-annexure -
01"

Above action taken report is submitted to Hon’ble NGT
in compliance of order passed on dated 04.01.2023.

{Dinesh' Singh) (V. K. Anand)

Divisional Forest Officer, Divisional Forest Officer,
Kashi Wildlife Division, Social Forestry Division &
Ramnagar, Varanasi Member Secre , District

O >

(Dr. 8. C. Shukla) (Raj Ka ayyar)
Regional Officer Superintendent of Police
U.P. Pollution Control Board Ballia. '

s

District Magistrate
Ballia.
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"The factual position reported by the Joint Committee requires clarification as
10 whether the buildings, in question, which arc being constructed fall in ESZ notified
vide Natification dated 08.03.2019. The Joint Committee is directed to verify the factual
position and submit its report in this regard within onc within one month at judicial-
ngi @ gov.in preferably in the form of scarchable PDF/OCR supported PDF and not in the
form of lmage PDF."
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